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CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

O.A. NO. 96/93 

DATE OF DECISON 24.11.94 

lr.Hixalal Iapabhai Ehirit 	 Petitioner 

ir. .H.Pathak 	 Advocate for the Petitioner (s) 

Ve rs ti S 

Union of India & Ors. 	 Respondent 

iurshi 
	

Advocate for the Respondent (s) 

CORAM 

The Hon'ble Mr. N.E. Patel 	 Vice Chairman 

The Hon'ble Mr. K.Raiamaorhty 	: 	'1arubr (A) 

JUDGMENT 

Whether Reporters of Local papers may be sHowed to see the Judgment ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgment '? 

Whether it needs to be circulated to other Benches of the Tribunal ? 	I 



:2 

1.r .Hira lal Aepabhai 
Vruri.avarl 3ociety, 
N :ar Bhalka Taiip1e 
Opp: 60T. Colony, 
VERktVAL 

Advocate ; 	pathaic ) 

Versus 

Union of India 
Notice to be served through 
The Dirctor, 
Central iarine Fisheries 
Reserch Institute, 
COCHIN -31. 

ijfiicer Incharge 
Central !1arine Fisheries 
Reserch iflstitute, 
-2L-- Jctroi tJaka, 
lalala Road, 
VLRAVAL. 

P.Jdries braham 
$r .Adniirxistrative 3ff ic r 
iffice of th Director 
Central .vlartne Fisheries 
Research Institute 
C3CHI'4- 

 
K. 	 ..... Respondents 

(Advocate : NR.hkil Kureshi ) 

ORAL ORDR 

in 
o .A 
	 Date: 24.11.94 

Per i-ion'ble 5hri N.13.PatCl 
	; Vice Chairman 

14r.Pathak seeks permission to withdraw the O.A. 

as instructed by his client.( The applicant's purshis 

having been tend.red by :4r .pathak taken on record ) 

. .3. 



:3; 

Permission graned. J.A. stands disposed of 

as withdrawari. No costs. 

in 

	

(N. an aiioorhty 	 C i.J.B. 4atei ) 

	

Nember () 
	

Vice Qhajrmari 

npi 



r 	

CEL N'NISTRWE TRIBUK 
AHEDABAL BENCH 

Applicati No. _______ 

 

Transfer Application NO. f 

CERTIFICATE 

Certified that no further action s reired to be ta1n and 
the case is fit for consignment -: the Record Room (Decided). 

Dated : A tc(ç 

Countersign 

Signature of/the Dealing 
AS s itant 

Sec~ Officer 
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